RAJYA SABHA
Thursday, the 24th July, 2014/2nd Sravana, 1936 (Saka)

The House met at eleven of the clock,

MR. CHAIRMAN in the Chair.

RE. DEMAND TO DISCUSS THE INCIDENT AT
NEW MAHARASHTRA SADAN

MR. CHAIRMAN: Question 241. ...(Interruptions)... Please.
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SHRI SITARAM YECHURY (West Bengal): Sir, may I request that you allow a

discussion after the Question Hour on this issue? ... (Interruptions)...
MR. CHAIRMAN: No; no, please. ...(Interruptions)...
SHRI SITARAM YECHURY: Sir, we had given notice. ...(Interruptions)...

MR. CHAIRMAN: Yechuryji, our priority today is the discussion on the Budget.

...(Interruptions)... We cannot complete it. ... (Interruptions)...

SHRI BISWAIJIT DAIMARY: Please allow one question. ...(Interruptions)...

FTransliteration in Urdu Script.
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MR. CHAIRMAN: We cannot complete it. ...(Interruptions)... We still have seven

hours time left. ... (Interruptions)...

S} 9T IFATA : TR, WRPR Bl ax¥% I Sd1e forar U ....(caaem™)...

SHRI SITARAM YECHURY: Yes, Sir. We would complete that. ... (Interruptions)...
We sat till 9.20 p.m. to finish the discussion on the Railway Budget. ... (Interruptions)...

MR. CHAIRMAN: Let us get on with the Question Hour now; please.

...(Interruptions)...
3l A gl (AL U9 : WX, I§ 984 AUR AHA 2l .. (). .
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SHRI SITARAM YECHURY: Sir, but this is also an important issue.

...(Interruptions)...
SHRI P. RAJEEVE (Kerala): Sir, yesterday the Government had ... (Interruptions)...

SHRI SITARAM YECHURY: Sir, all that we are asking is, after 12 o’clock, you

allow us some time so that we could say what we have to say. ...(Interruptions)...
it TR RIS (37a7) : W%, 39 914 BT ST G A7 ..(GETH)...

MR. CHAIRMAN: This was discussed this morning, and it was decided that at 12
o’clock we will go straight to resume the discussion on the Budget. ...(Interruptions)...

Please ...(Interruptions)...

3} AT AT : AR FHART HEIGY, AR Redwe I8 ¢ fd wedd aifa”
DI FWE PRSP g9 Y& W | $HRAl ST ...(FFIM)... 3H e TR PR Bl kB I
T %] W e diell T <& B ..(qam). .

SHRI SITARAM YECHURY: Then we would also disrupt the Question Hour.
...(Interruptions)... It would be unfortunate, but we would also disrupt the Question Hour.

...(Interruptions)...

MR. CHAIRMAN: Yechuryji, please allow the Question Hour now.

...(Interruptions)...

tTransliteration in Urdu Script.
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SHRI SITARAM YECHURY: Sir, the hon. Prime Minister is also here and you

could ask him to participate in the discussions here. ...(Interruptions)...

2 Aed TAgaS! : I8 AR O * Bl TS Bl ...(FGYUM)... I§ "el el d
Tl iR 39D <2 R H TGl 81 W@ B (FAUH)... 3 Pe W WHR B TWRE F Th
oot At TE aIelT S &7 21 L(aT). ..

MR. CHAIRMAN: Let the hon. Minister come back with the facts. ... (Interruptions)...
That is all. ... (Interruptions)... He will come back with the facts.... (Interruptions)...

SHRI P. RAJEEVE: Sir, yesterday the Minister had given an assurance that he would
ascertain the facts and the Government would come back to the House. ... (Interruptions)...

That was the assurance given by the Government. ... (Interruptions)...

MR. CHAIRMAN: Let us go back to ...(Interruptions).... He will come back with
the facts. ...(Interruptions)...

SHRI SITARAM YECHURY: So, please ask him if he has done his job.
...(Interruptions)... Do you have the facts? ...(Interruptions)...

Sft AR AT : TR, UIfAARiey] gy Afeex 98 g &1 ...(aem)...

MR. CHAIRMAN: Later in the day, the hon. Minister of State for Parliamentary
Affairs, after he has ascertained the facts, will intimate. That is all. ... (Interruptions)...

o

2 AIeId Tgaa] : IR, G g8 leidl, Al BHB] FARfBHIA Yo B DR ol
e =fe gl ..(aem)...

it [Tk : USel MY JA Al ANIY| S die F U8 A FelRIbdperd B
HRH? ... (FAYUF)... Let me ... (Interruptions)...

SHRI SITARAM YECHURY: Sir, ask him whether he would make a statement.

...(Interruptions)...

SHRI P. RAJEEVE: Sir, this is a very sensitive issue. ...(Interruptions)... It is about

secularism as given in the Constitution ...(Interruptions)...
st &30 @R (FER) : W), |a@! ST &1 il 87 ...(FaeM). .

SHRI SITARAM YECHURY: Sir, 24 hours have passed since he gave the assurance

that he will come back to the House after ascertaining the facts. ... (Interruptions)...

MR. CHAIRMAN: He did not say that he would come back at 11 o’clock.
...(Interruptions)... This is 11 o’clock; we have a listed Business for 11 o’clock.

...(Interruptions)...

* Expunged as ordered by the Chair.
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SHRI SITARAM YECHURY: Sir, he had said, he would come back to the House

after ascertaining the facts. ...(Interruptions)...

MR. CHAIRMAN: That is fine. ...(Interruptions)... Let him come back later in the
day and indicate the position. ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, he is ready. ... (Interruptions)...
ot [UTAf : 91, T IR T <IRT ..(aE ). .

it 3 T (IOIRT) : WX, I8 Ta-He & oy A gevwe 4 2 &b 9 o
AR BF 41 918 € fF 98T I, IR WRBR 39 W T B ...(FIM)... Ig TR

geHl 8, SHD! ToRIIGTS T8l B Fahd, I8 Zg&i™ HI dd Bl d1d 8, Rifh
JITHA S ff 98 €, WRPR 931 8, SGH 915 Fe+ o, S 89 Hal 2l

it wurafa : St ® .. (ag ). SRIU (agm)...

sft 3 Tl : IRE IO F goic WX 989 8111, 98 9T ST X&AT SR I8 37
I B, ST T g3 Bl Yo I8 fIwy So1 8 iR U 91 el € {5 I8 Aelt
fayy 2, ST 39 W WRAR B dR% I 919 37 oVl Hfear sqa! @ = 8,
Mfear B9 &7 7, A fhR Iia & 1 91 8 T2 (D). TWHR DI IRB A
39 IR 919 37 9V, RGR gq7 < fh |7 91 21 ...(TqEm ). .

Sl e s1gR (femae ween) : S0 o1 & W * 81 7, Rie 8 B
...(STFEH)...

£ NIRM IR : AR, W7 @SS I8 & b ol H31 HA8ed o Hel o7 b S
actual facts &, STPT ascertain B dTIT IMTTI, <Ifh 24 €< Bl 7Y € ...(FILM)...

Let the Minister state what the facts are that he has ascertained are. ... (Interruptions)...

MR. CHAIRMAN : You give him the opportunity...(Interruptions)...
Y IR A TR, 79 MU IS YONRE IR I T fF 7 Sft F Ao By
foh =8I facts acertain fpT AT TE1? 3R fhU &, a1 91 I ..(ILH)...

s} 3= Il : W), I TR fAvy B, s9faiv 39 R 6¥g &l ) e § iR
RBR BT WY o1 8, SAR! F4T 81 fHaAT ST FhdT Bl ....(HH)...

SHRI SITARAM YECHURY: Sir, he told the House that he would ascertain the
facts. ...(Interruptions)... All that we are asking is if he has ascertained the facts. If he has
ascertained the facts, then please tell us. ... (Interruptions)...

st gyt : 21, 21 U e .. (g )... e fAFe .. (augm)...

SHRI P. RAJEEVE: Sir, this is a very sensitive issue, concerning secularism.

...(Interruptions)... Photographs are available. ...(Interruptions)...

* Expunged as ordered by the Chair.
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o gy : 91, FvEH IR I SINT ..(FaEH). .

SHRI SITARAM YECHURY: Sir, the Minister is ready. ... (Interruptions)...

SHRI P. RAJEEVE: Sir, all photographs are available. All video clippings are

available. ...(Interruptions)... It is an issue that relates to secularism. ... (Interruptions)...

SHRI BAISHNAB PARIDA (Odisha): Sir, a wrong message is being sent out. We

must ...(Interruptions)...
MR. CHAIRMAN: That is all.

SHRI SITARAM YECHURY: Sir, you know that I am always reasonable. I am
making a very reasonable request — 24 hours have passed since the Minister assured
the House that he would ascertain the facts and come back. Now, we just want to know

whether he has ascertained the facts or not. If yes, please come back. ... (Interruptions)...

MR. CHAIRMAN: He has said that he will come back. ...(Interruptions)... Yes,
Venkaiahji.

THE MINISTER OF URBAN DEVELOPMENT; THE MINISTER OF
HOUSING AND URBAN POVERTY ALLEVIATION AND THE MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI M. VENKAIAH NAIDU): Mr. Chairman, Sir, it
is a very sensitive matter, and also a serious matter about the incident that has taken place
in Maharashtra Sadan. Yesterday, the Chair had told the Minister of State (Parliamentary
Affairs) that he had to ascertain the facts and then inform the Members. We are ascertaining

the facts. ...(Interruptions)...

MR. CHAIRMAN: Just one minute. ...(Interruptions)...93 SSY| ...(AdLT)... Crs]
STV ...(TIYT)...

SHRI PARVEZ HASHMI (NCT of Delhi): What more facts do you require now?

...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Sir, it is a matter pertaining to the Members and it
is a matter that is supposed to have happened in a particular State Government premises.

...(Interruptions)...

PROF. SAIF-UD-DIN SOZ (Jammu and Kashmir): Nobody is above law.

...(Interruptions)...

st guTafy : ST 91 G AN L (AYH)... ST I8, 3T §9d! a1d G
SITYI ..(FaET). .
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SHRI M. VENKAIAH NAIDU: Hon. Member is sitting and talking. Is it as per
rules and law? Sir, my humble submission is: I do agree that it is a serious matter. It is a
sensitive matter. We are ascertaining the full facts. I am trying to submit to the House the
position concerning the charges against some MPs, and secondly, it has happened in the
premises of a particular State Government Bhavan. So, we have to find out the full details
and then only we can respond. Otherwise, you know, Members of Parliament also, if you
take their names and if you go on discussing, then they will also have their own this thing.
So, what I am suggesting is that we have a listed Business today. Let us complete that

Business. I assure you that by tomorrow, we will come back and...
MR. CHAIRMAN: This is good enough. Question 241. ...(Interruptions)...
SHRI SITARAM YECHURY: Sir, 24 hours have passed. ...(Interruptions)...

MR. CHAIRMAN: Let the question be answered. ...(Interruptions)... Please,
Yechuryji ... (Interruptions)...

SHRI SITARAM YECHURY: Please, through you, Sir, I would like to ask the hon.

Minister. ... (Interruptions)...
MR. CHAIRMAN: I think the position is now clear.

SHRI SITARAM YECHURY: I think the position is same. An assurance was
given yesterday, “We will come back to you tomorrow.” Now, today, you are saying,
“Tomorrow”. Tomorrow of tomorrow will remain tomorrow of tomorrow. It will remain

the same. ... (Interruptions)...
MR. CHAIRMAN: Please, Yechuryji.
SHRI SITARAM YECHURY: We request that you give us an assurance.

MR. CHAIRMAN: Yechuryji, enough has been said. Now, Question 241.

ORAL ANSWERS TO QUESTIONS
Time taken to release funds for DoONER

*241. SHRI BISWAIJIT DAIMARY: Will the Minister of DEVELOPMENT OF
NORTH EASTERN REGION be pleased to state:

(a) thereasons of taking more time in getting sanction and fund release for various

schemes under Ministry of Development of North Eastern Region (DoNER); and



